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mostly about the lay-out of the towns 
and the lay-out of roads.

Shri P. K. Deo: My question was
slightly different.

Shri M. C. Châ l̂a: What has been 
discovered relates to the way the 
houses are built, the method of build­
ing houses and the bricks used. Per­
haps, I did not understand the ques­
tion. f

Shri P. K. Deo: I want to find out 
if some terracotta seals have been 
discovered with Hieroglyphics inscrip­
tions and, if so, whether the inscrip­
tions have been deciphered.

Shri M. C. Chagla: I would like to 
have notice for that.

Shri H. N. Mukerjee: Could I know 
if the Government contemplates the 
publication of material in a popular 
form regarding the significance of 
these archaeological findings which 
have been made in different parts of 
the country?

Shri M. C. Chagla: That is a very
good suggestion. I will pass it on to 
the Archaeological department and, I 
am sure, it will be carried out.

Shri Kashi Ram Gupta: May I
know whether these excavations will 
be protected under the Ancient Monu­
ments Act and whether the operations 
are still going on in those places?

Shri M. C. Chagrla: The excava­
tions are still going on.

Shri Kashi Ram Gupta: Will they 
be protected under the Ancient Monu­
ments Act?.

Shri M. C. Cha§:la: If they are con­
sidered to be monuments and they 
come within the definition in the Act, 
they will certainly be protected.
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Meeting of Chief Ministen
+

Shri Vishwa Nath Pandey.*- 
Shri P. Venkatasubbaiah: 
Shri Sidheshwar Prasad:
Shri P. R. Chakraverti:
Shri Onkar lal Berwa:
Shri Prakash Vir Shastri:

Will the Minister of Home Affairs
be pleased to state:

(a) whether a meeting of Chief 
Ministers of all States was convened 
recently to discuss about the imple­
mentation of policy on official langu­
age; and

(b) if so, the main point discussed' 
and decisions taken?

The Minister of State in the Minis­
try of Home Affairs (Shri Hathi): (a)
Yes.

(b) The main issues discussed
were—

(i) measures to be taken for the- 
propagation of Hindi and

(ii) introduction of Hindi as ai> 
alternative medium for the 
All India and higher Central 
Services examination. It was 
agreed generally (i) that 
steps should be taken for 
strengthening the existing 
arrangements for the propo- 
gation of Hindi, and the Cen­
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tral Government should pro­
vide more funds for this pur­
pose; and (ii) that Hindi 
might be introduced as an op­
tional medium for the All 
India and higher Central Ser­
vices examination with effect 
from the examination to be 
held in September 1965 pro­
vided necessary methods and 
techniques are devised mean­
while for maintaining uni­
form standards in the valua­
tion of answer books written 
in English and Hindi.
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Shri P. R. Chakraverti: In the con­

text of the three-language formula 
accepted by the Madras Government 
—Tamil, English and Sanskrit—what 
is the reaction of the Government 
thereto?

Shri Hathi: For the All India Ser­
vices this is not accepted.
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^  irf «ft I
% if f f  «ft I

 ̂ Shri Ramanathan Chettiar: May I
know whether any difficulties were 
expressed by the Chief Ministers of 
non-Hindi-speaking States at this 
conference in regard to the implemen­
tation of the scheme in September 
1965 as suggested by the hon. Home 
Minister if so, whether Government 
will revise the scheme in the light of 
these difficulties that may be expe­
rienced in the non-Hindi-speaking 
States?

Shri Hathl: The difficulties were
expressed by both the sides. The non- 
Hindi-speaking States said that if the 
candidates are allowed to write their 
replies in Hindi also it may be that 
the Hindi-knowing people may be 
able to express themselves better. On 
the other hand, it was also said that 
all the technical literature and books 
are not yet published in Hindi as ela­
borately as they have been published 
in English and, therefore, although it
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may be possible for the Hindi-know­
ing people to express themselves 
better, the contents may not be as 
rich as those expressed in English. 
On the whole, therefore, it was decid­
ed that we should evolve a method 
of moderation so that there is no dis­
advantage on either side. That was 
the main thing. We have to evolve 
that technique and method of mode­
ration of various replies that are given 
in different languages.
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Shri A. P. Jain: May I have some 
broad outline of the scheme of mode­
ration which has been accepted?

Shri Hath!: Actually, that is a mat­
ter which is yet to be discussed. The 
method of moderation has to be 
evolved. It was decided that after 
this method is evolved the ^hief 
Ministers will meet again. Because, 
the main objection is that if different 
people reply in different languages, it 
may be that standards may differ 
according to the language; therefore, 
this method has to be evolved and we 
should be satisfied that there is a 
complete . . (Interruption).

Shri A. P. Jain: Everything is
tentative.

Shri Hath!: No method haa yet
been evolved.
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Shri H. N. MuJterjee: The Parlia­
mentary Committee on language in
1958 has recommended that at the
time when Hindi is introduced as the 
medium of examination in the UPSC 
and similar examinations, an effort 
should be made to see that by mode­
ration other Indian languages, and not 
English, should also be introduced for 
the same purpose. May I know if 
Government has disregarded that re­
commendation or is making some 
effort in that direction?

Sliri Hathi; That question was also 
generally discussed, but it was the 
view that if in the All India Serviceii 
examination all the regional lan/ni- 
ages are also allowed as media, per­
haps the all-India character of the 
services may not remain.

Shri Ranifa; Where is the all-India 
character?

Shri Hathi: There will be 14 or
15 languages and then the question of 
moderation will be still more difficult 
But this question was discussed.

Shri H. N. Mukerjee: My question
was this. There was a specific recojn- 
mendation by that Committee that 
moderation should be made—at least, 
efforts should be made—and a report 
should be presented as to the results. 
Government seems to have disregard­
ed that recommendation and proceed­
ed only on the basis of Hindi and 
English being the twin languages for 
this purpose which is going against 
the Parliamentary Committee’s re­
commendation. They may do so; but 
let them say that they are disregard­
ing the Parliamentary Committee's 
recommendation.

Shri Hathi: As I have said, we
are referring to the meeting of the 
Chief Ministers. As I said earlier,
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^  sjTcĵ r̂r ^tt 
ki ^  f̂ rzrr jpTT I  I

«r«T« arr 5T1T «rrf^^
^  I  I

7325 Oral Answers CHAITRA 5, 1886 iSAKA) Oral Answers 7326

this question was also taken up, but 
this was the view expressed.

Shri Ransra; In view of the fact 
that even as the hon. Minister has 
himself said that the system of 
moderation has not yet been develop­
ed and they have only one year and 
six months more before this can be 
developed and implemented, why is 
it that Government have taken this 
unwise decision of fixing a particular 
date and then saying that from that 
time onwards, the Hindi-speaking 
people would be free to answer all the 
questions in Hindi and the non-Hindi- 
trpeaking people would be free to 
answer only in English and so on? 
Whom do they want to deceive? 
Themselves?

Shri Hathi: Government have not
taken an unwise decision. Govern­
ment generally always take wise de­
cisions. The decision is not that it 
shall be from September, 1965. There 
is a proviso which reads thus:

! “Provided that the necessary 
methods and techniques are de. 
vised meanwhile for maintaining 
uniform standards in the valua­
tion of answer-books written in 
English and Hindi."

There is a proviso added, and that is 
the wisdom.

Shri ifarl Vishnn Kamath: The
Prime Minister smilingly disagrees.
I could see that.
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' Shri Thirumala Rao: May 1 know
whether in the case of those students 
who prefer to answer in Hindi, suffi­
cient knowledge of English is also 
insisted upon before they choose to 
answer in Hindi?

Shri Hathi: There is a compulsory 
paper in English also.

Shrimati Savitri Nigam; It is a
very welcome decision that the stu­
dents will be allowed to answer ift 
Hindi also from 1965. But in regard 
to this proviso which has been men­
tioned by the hon. Minister, may I 
know what particular step has been 
taken to see that all those conditions 
are fulfilled, and whether any com­
mittee has been formed to lay down 
those conditions?

Shri Hathi: That was exactly what 
was decided, namely that steps should 
be taken to find out the techniques of 
moderation. We had a discussion 
with the Chairman of the UPSC, and j 
the experience that the other Public' 
Service Commissions have when they 
are allowing candidates to answer in; 
different languages will also be taken/ 
into account.

Production of Fertilizers

•740. Shri Ram Harkh Tadav: Will 
the Minister of Petroleum and Chemi­
cals be pleased to state the measures




